ACT No.Tor 1912. .

Passcp BY TEE GovERNOR GuNpraf, oF INDIA IN COUNOIL.

(Beceived the assent of the Governor General on the Ist March
‘ 1912.) '

An Act further to amend the Indian Stamp
Act, 1899.

VY HEREAS it is expedient tusther t6 amend the
Indian Stamp Act, 1899 ; It is hereby enacted
‘as follows § —

1., This Act may be called the Indian Stamp short title.
(Amendment) Act, 1912. _
© 9. In article No. 13 of Schedule I of the Indian’ . ..ament
I of 1899, Stamp Act, 1899 (hereinafter referred to as the said of Aet 11,
Act) as amended by the Indian Stamp (Amendment) 8%,

II of 1899,

VI of 1010, Act, 1910, for oclause (2) the following shall be sub= s smented
stituted, namely :— by

If drawn | If drawn
in sot.of | -in set of

two, for | three, for
eaoh part | each part
of the set.|of the set.

If drawn
singly-

(#) where payable otherwize than ‘on demand, |Rs. A, p.|Es A, p. [Bs A, P
but not more than one year after date or :
+ sight— : -

Rs. -
it the amount of the bill or note does :
not exceed . . .. . 200 0.8 0| 0 2 0 0 Y O
if it exceods Re. 200 and does not exocosd 400 0 601 0 83 0 0 2 0
Disto 400 ditto 600 0 9 0} 0 5 0) 0 8 0
Ditto 600 ditto 012 0| 0 6 0| 0 4 0
Ditto 800 ditto 015 0| 0 8 0| 0.5 0
Ditto 1,000 ditto 1 20109 0] 060
Ditto 1,200 ditto 1 80|l012 0 0 8 0
Ditto . 1,600 ditto 2 4011 2 0| 012 0
Ditto 2,500 ditto 4 8 0] 2 40(186¢0
Ditto 5,000 _ditto 61201 8 6 0 2 4 0
- Ditto 7,500 ditto 90 0] 480|300
Ditto 10,000 ditto 12 8 0| 6312 0| 4 8 0
Ditto 15,000 ditto 18 0 0 9 0 0] 6 © 0
Ditto 20,000 ditto 22 B 0|11 4 0] 7 8 0
Ditto 25,000 ditto 27 0 0138 01 8 0 O
and for every additional Rs. 10,000 or part’ 9 0 0480 3 00

thereof in excess of Rs. 80,000,




2 o Stamp. - _[A_(}T P

Amendment 3. In section 23A, sub-section (1), of the said Act,
of At IL,  for the words and figure “ Article No. 5 (5),” the
cention 234, WOrds and figure “ Article No. & (¢)” shall be sub-

T stituted. _

ST




